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Dut>-Free Shop at an International 
Airport in India

2526. Shri Maiubendra Shah. Will 
the Minister of Transport and Com-
munications be pleased to state

(a) whether it is a fact that Gov 
eminent have under ronte mplation a 
proposal to establish a duty-free shop 
at one of India’s international air-
ports, and

(b) if so, when the scheme is likely 
to be implemented'

The Minister of State in the Minis, 
try ot Transport and Communications 
(Shri Raj Bahadur): (a) Yes, Sir

(b) The Government is still con 
sidenng the pros and cons of estab 
lishmg a duty-free shop at one of the 
international airports

Village Road Development Programme, 
Andhra Pradesh

2527. Shri Rami Reddy: Will the 
hfinifttr o f Transport and Communi-
cations be pleased to state*

(a) the financial assistance given to 
Andhra Pradesh under the village 
road development programme during 
the Second Five Year Plan,

(b) the amount utilised dunng the 
first three yean of the plan;

(c) the amount allotted or proposed 
to be allotted dunng 1959-60 under 
this scheme to Andhra Pradesh, and

(d) whether the assistance is given 
as grant or loan’

The Minister of State in the Minis-
try of Transport and Comnunicatkms 
(Shri Raj Bahadur): (a) Under the
Village Road Development Co-opera-
tive Scheme, grants aggregating 
Rs 14 95 lakhs (upto 195B-59) have 
been sanctioned

(b) The information is being col-
lected

(c) Rs 3 0 lakhs
(d) The assistance is given as a 

prant

Railway Higher Secondary School 
Teachers

2528 Shn Damar Will the Minister 
of Railways be pleased to statp

(a) whethei it i* a fact that on the 
lecommi'iidations of the Fust Pav 
Commission ( C P C )  some unified 
scales of pay were fixed bv the Rail-
way Boaid for Railway Hiuher 
Seiondary School Teachers from the 
24th April 1950 and certain minimum 
qualifications were prescribed against 
cach scale for those to be promoted 
after that dâ

(b) whether it is also a fart that 
iclaxation m the pi escribed minimum 
qualifications was peimissible for 
existing employees on 24th April, 
1950 and not for those promoted after 
the 24th April, 1950,

(c) whethei it is also a fact that 
Railway Board have granted certain 
relaxations m qualifications for head-
masters to be promoted as Principals 
of upgraded higher secondary schools 
against the existing Rules, and

(d) if so, the reasons therefor*
The Deputy Minister of Railways

(Shri Shahnawas H u n ): (a) Yea.




